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ORAL ANSWERS TO QUESTIONS
Western Kosi Canal

*207. SHRI HARINATHA MISRA:
Will the Minister of IRRIGATION be
pleaseg to state:

(2) the cumulative expected progress.

upto the end of March, 1982 for the
Bihar portion of the Western Kosi Ca-

nal;

(b) whether the proposed Kosi Con-
trol Board hgs since been established;
it so, what is its personnel;
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(c) the actual amount spent and the
physical targets achieved for the year
1980-81 and the
be spent gng work dgone during the
year 1981-82;

estimated amount to

(d) what ig the monitoring organisa-
tion of the Central Water Commission;

(e) at what intervals reports are re-
ceived from the other end; ang

(f) the means used, if any, for test-

Ing the vergcity of the reports?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z,£ R. ANSARI). (a) to (). A
statement giving the information is laid
on the Table of the House.

Statement

(a) The cumulative anticipated pro-
gress upto end of March, 1982 for the
Bihar portion of the Western Kosi Ca-
ngl ig given in Statement enclosed

(Annexure).

(b) The suggestion of constituting a
Kosi Contro; Boarg with Union Minis-
ter for Irrigation as Chairman and in-
cluding Chief Minister and Irrigation
Minister of Bihar and officials of the
Centre and State Government  was
taken up with the Chief Minister of
Bihar but the suggestion was not agreegq
to. The State Government have recons-
tituted the earlier Kosi Control Board
(of 1954) in August, 1981 under the
Chairmanship of the Chief Minister of
Central Water
Commission ig one of the Members of
that Board.

Bihar and Chairman,
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(c) The financial and physical progress during 1980-81 targets proposed
for 198182 and achievements upto December, 1981 are given below:—

Amount Physical Progress

Rs in  Earth Liﬁing Structure

lakhs Work Structure

Lac.‘M3 Lac. M* No.

T3ty for 1980-81 500.00 14.15 4.64 3
A-tuals during 1980-81 502.00 14.05 3.62 3
Tazcts for 1981-82 1000.00 6.75 1.95 10
A: 1:ls upto D:cember, 1981 263.00 5.47 1.04

(d) There is g monitoring orggnisa-
tion in Central Water Commission with
three Chief Engineers and supporting
staff which monitors selected major
irrigation projects in the country. One
of the Chief Engineers assisted by a
‘Director and other technical and non-
technical staff monitors 20 projects in-
cluding 7 projects in Bihar of which
‘Western Kosi Canal Project is one,

(e) Progresg reports are received
quarterly in the Central Water Com-
mission from the Project authorities.

(f) Reports received from the State
Governments are taken as correct.
However, the Chief Engineer incharge
of Monitoring of the project or his Di-
rector in the Central Water Commis-
sion visits the project periodically and
discusseg with  the local officers in
depth both the physical and financial
programmes and progress. Any dis-
crepancies coming to light during the
discussion are brought to the notice of
the State Government.
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SHRI HARINATHA MISRA. I have
gone through the statement with the
care that it deserves. Al] the necessary
steps such ag agreement with the
Government of Nepal, preparation of
the blueprint and financing the project,
hag been taken and are being taken by
Government of India, The execution
part however, has Dbeen left in the
hands of the State Government, Even
the simple suggestion that a Control
Board, consisting of the Irrigation Min-
ister here, and the Chief Minister of
1he State, may be constituted, was not
accepted by the Chief Minister of Bihar
On the intervention of Prime Minister,
however.—I add this because I know
the fact—as stated by the Government
in their reply, the State Government
have reconstituteq the earlier Kosi
Control Board (of 1954) in August, 1981
under the Chairmanship of the Chief
Minister of Bihar and Chairman, Cen-
1ral Water Commission is one of the
Members. How many gittings of this
«Control Boarq after it wag revived in
1981 have taken place and what are the
decisions of this Contro] Board?

It hag been stateg in the statement
that “one of the Chief Engineers assist-
ed by a Director and other lechnical
and non-technical staff monitors 20
projects including 7 projects in Bihar
of which Western Kosi Canal Project
is one.” It has also been stated in the
reply that “progress reports are receiv-
wed quarterly in the Central Water
Commission from the Project authori-
ties” with regard to the execution of
‘the project.

(Inferruations).

AN HON. MEMBER: It ig a very im-
protant issue. We must listen to it.

SHRI HARINATHA MISRA. Fur-
ther, the discrepancies found in the
reports submitted by the State Govern-
ment ang the report submitted by the
Union team of engineers and subordi-
nat. staff is re-submitted again to the
‘State Government for reconciliation.
.Are the Government prepared to lay
on the Table of the House the report of
‘the @tate Government as also the report
of their own team go that the House
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may be kept informed about the execu-
tion of the project that is taking place;
whether or not it is taking place pro-
perly and the money is being actually
spent on the work for which it was
meant?

SHRI ATAL BIHARI VAJPAYEE:
Where is the Senior Mhister?

SHRI Z. R, ANSARI. He is on leave,
I am here to answer this questicn.
Please do not worry.

SHRI ATAL BIHARI VAJPAYEE:
I am not questioning his competence. I
am raising a question of propriety.
Your senior colleague is not visible.

SHRI Z. R. ANSARI: He is on leave,

MR, SPEAKER. He has
leave,

laken

SHRI ATAL BIHARI VAJPAYEE:
Has he written to ygu@_that he will not
be able to be present here?

MR. SPEAKER: Yes.

SHRI ATAL BIHARI VAJPAYEE:
Then it is all right. Please carry on.

(Interruptions)

SHRI Z R, ANSARI. As far gs part
(a) of the question is concerned, the
Kosi Control Board wag established in
1954 ang till 1975, there were 30 meet-
ings of that Kosi Control Board. After
1975, there is ngo doubt that the old
Control Board has become almost de-
funct. This hon. House and especiglly
the members from Bihar are very
much concerneq about the early com-
pletion of the Western Kosi Canal Pro-
ject, Therefore, many a time, this
question of early completion of this
Project in thig House in the other
House and also outside was raised. It
was in response to the gemands of hon.
Members that Shri Kedar Pandey made
a statement that he would take up the
matter with the State Government to
have another Control Board with more
involvement of the (entral Govern-
ment. But the Bihay Government did
not agree to that proposal and re-orga-
nised the Control Boarq with the Chair-
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.man, Centrg] Water Commission on
that Control Board. Now after that, it
was in the year 1981.....(Interrup-
,tions)

SHRI SATISH AGARWAL: A chro-
nic replyto a chronic question,

AN HON MEMBER: A matching
reply.

SHRI Z. R. ANSARI: In August,
1981 the new Control Board was
re-constituted and we do not have gny
information about itg having helg any
meeting till now,

As far as Part (b) of the Question is
concerned, ag I have already given in
my siatement the Project is monitnred
at three levels At the Project level, at
the State jevel ang at the Central level.
We have, in the Ceniral Water Com-
mission, a Monitoring Cell specially
with regard to the Western Kosi Canal,
One Chief Engineer, a Direclor and
other technical ang non-technica] styff
are looking after twenty projecls out
of which the Western Kosi Canal Pro-

" ject is one.

Now, as far as the ‘'working of this
Monitoring Cell is concerned, our Chief
Engineer and Director visit the project
scmetime ang wherever they find that
there are any consliraints in the imple-
mentation of that project they submit
a status report and at whatever levels
those constraints™ have to be removed,
they are taken up. There is also one
Coordination Committee under the
Chairmanship of the Secretary, Irriga-
tion, Government of India to see that
those constraintg are removed,

MR. SPEAKER. Shri Misraji,
TG BYS[ §I'H F7 qIS9T

You have already taken about twelve
minutes,

AN HON. MEMBER: Only one ques-
. tion. (Interruptions) :

~ SHRI SATISH AGARWAL. Speak-
ers are never good questioners. Judges
" are mever good advocates.
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SHRI HARINATHA MISRA: As
late ag the 21st February, 1982, the
Union Irrigation Ministry had made a
declaration that 68 On-going major and
medium irriggtion projects would be
provided the necessary means so that
they are completed within the Sixth
Plan period. Considering the chequer-
ed history of execution of .... (Inter-
Tuptions)

AN HON, MEMBER. What js that?

SHRI HARINATHA MISRA: Do you
want iq know what it is? {Interrup-
tions) I was instrumental in securing
a Rs. 2 crore grant with the help of
the then Member, Planning Commis-
sion, Mr. A. N. Khosla. (Interruptions)
The foundation stone was laid by the
late Pandit B. N. Jha. (Interruptions)

DR SUBRAMANIAM SWAMY. Is
there any election around the corner,
Sir? '

SHRI HARINATHA MISRA: There

is some confusion in the minds of the

Ministerg also. I wanted to make it
clear. And the foundation stone was
re-laid in the year 1965 by the late Shri
Lal Bahadur Shastriji. In view of {he
fact that (Interruptions).. I am con-
cluding it. In view of the fact that the
Project, on its execution will provide
artificial means of irrigation to one of
the economically most backward re-
gions of the country, will the Minister
include the project for execution with-
in this plan period ang if so, what is
revised gchedule with regarqy to the
allotment of funds and achievement of
physical target; and, if not, the justifi-
cation therefor?

SHRI Z, R. ANSARI. As far as the
revised estimates are concerned, the
physical progress and programme of
work on western Kosi Canal project
has already been given as Annexure
to my sfatement. As far as the
progresg is concerned, this project has
to be completed in June, 1987—the en-
tire project in a phased manner. The
first phase is to be completed by
March, 1983 and it will create an irri-

- gation potential of 0.2 lakh hectares,
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Phase II will be completeg by June,
1985 and it will create another 0.58 lakh
hectareg of irrigation potential. Phase
III will be completed by June, :987 and
it will create 1.3 lakh hectgres of irri-
gation potential.

MR. SPEAKER: All these details can
be placed on the.Table of the House.

SHRI Z R. ANSARI. Yes, Sir. I
shall lay them on the Table of the
House. '
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uzT-fe-Saaafa-are-fo 3 frfaeex
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MR, SPEAKER: We will have to go
into this.

SHRI RAM VILAS PASWAN. Yes,
you wil] go into it,

T g Fg Y@ g F UM FNIT A
FHET g & TR ¥ #9r e dwr
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MR. SPEAKER: Before you level a
charge against anybody. ...

" (Interruptions)

AN HON. MEMBER. He is not level-
ling any charge.

SHRT RAM VILAS PASWAN: I am
quoting the report of Estimates ' Com-
mittee.

uETHe FAST #t Fie g, #ET  FATA

F GEH | TFAHS F AR E,

afg «ft qig st g, I T TaET A

¥ | wmEE TAfaw F TG A E |

(Interruptions)

SHRI SATISH AGARWAL. A com-
mittee report can be referred to.

st fogredgaa g9
EGe] WGIRA, Heqo qf Ig qq 16
T8l & fr form qetw T Faret &7 foe
FYIFHT FT T § | afe fagrz @z Y
TEHE T FF fXqT 1 THET FY
TE & A ITFT AR HYS 3o0 TG g |

st A fawe qreEw
TEALT AZTT, Tg Hgd I /Tt
2\ FYE FATA R TR F QEFT FAE
T wgdy e 3 &Y g 1wl S AT et
JEFIG TG &, T "oy faa fag §

WA WEWED : UT9 TF AT qI1H
IEU T 9w 7 § Nfy |

st faom qmEw ¢ &
UEHed  Fuaer @ oy fooe g, W
FEl F A A g 99 B G GIA
& ged q¥ @i !

e —_—

#**Expunged as ordered by the Chair.
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MR, SPEAKER: Action hag 10 be
initiateq by the State Government on
the Estimates Committee Report. But
I shall like to find out later on.

SHRI R. P. YADAV. I must be given
a chance because Kosi is in my consti-
tuency.

SHR]I DHANIK LAL MANDAL: 1
must also be given a chance,

MR. SPEAKER. What are you doing.
I am not going to allow anybody.

(Interruptions)

wood AR ¢ W9 9 =
FEE 3 afg |

st faem qeEm c F e
T N TOATHETAIE 1. .. (31F9)
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weaw WgRd oA fm #T
79 g 2 A 1. () .

MARCH 8, 1982

Oral Answers 106
o we qf5T 1 .. (ewaur)
wew off, orw sy afsy s €. 9t
aET |
(Interruptions)

st gE W WeW @ RO <
FT AT | agd ¥R A9
T (cmEET) L

R WgRT 0 qar T g
o9 Ffor | vEY I F g w@
e )

(Interruptions)
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SHRI D. P. YADAV: The avcrage
food production in the country in the
last ten years comes down to 113.708
miliion tonnes whereas our food re-
quirement even with the minimum feed
shall be at least 132 miliion tonnes
in 1980-81. This shows that on 71c¢od
front still we have to go a long way.
In addition to this, we reaguire at least
3 million tonnes of food every year
for the new arrivals. This is a her-
culean task for the Government. The
construction performance of the raajor
and medium irrigation schemes in the
last ten years as answered vide Un-
starred Question No. 2107 of 31st
August, 1981 has been a sad affair.
There has been a large scale loot and
corruption in the execution of these
schemes. Bihar’s case is a typical ex-
ample in this regard. Keepning all
these factors in view, will the hon.
Minister assure the- House that moni-
toring shall be taken up at the nighest
level and all the pending schermes
shall be completed by the end of the
Sixth Plan period?

s+Expunged as ordered by the Chair.
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SHRI Z. R. ANSARI: The monitor-
ing cell of the Centray Water Com-
mission is working quite well and it
‘takes care of the constraints wherever
‘they are in the early completion of
‘the projects. It takes up the matter
with the State and Central Govern-
‘ments. Wherever any deficiency Iis
4ound, the maitter is further taken up
' by the coordinalion committee 1n con-
sultation with the other Ministries.
As far as the completion of the major
projects is concerned, most of tne on-
' going projects wiil be completed by
the end of the Sixth Five Year Plan.
¢#Only a few projects will shift over to
ithe Seventh Plan.
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No, I am not going to allow it.
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&
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, No, I am not going to allow it.
(Interruptions)

MR. SPEAKER: If this is the way
you are going to behave, I am not
g€oing to run the House.
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SHRI DHANIK LAL MANDAL: We
are always co-operating with you.

MR. SPEAKER: I will admit another
question, provided you give notice.

e A T F®T AT GHT TEH SATAT

Q|

SHRI DHANIK LAL MANDAL: I¢ is
reciprocal.

4 gfeai § wa awl & o
gfaard

+
*208. = a<fag wFATT
M THEAR et

F37 faator T @ qaT  fara-
fargi. ArammO zaiA arar faasor
AW 9T AT T@T BT FAT FET (6
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g FA arar I1 gAmA F1 s
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(&) 31 I=1 QTRIAF A9 Far
g fo=R 3 fawm 7 aveda @y
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() vt afeaqi® vgn arat =y
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THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI BRAJMOHAN MOHANTY):
(a) Under the Scheme for Environ-
mental Improvement in Slum Areas in
the state sector, the following basic

amenities are to be provided in i1denti-
fied slum areas:—

(i) Water supply:

(ii) storm water drainage;





